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IN THE CUSTOMS,EXCISE AND SERVICE TAX APPELLATE |
TRIBUNAL, .
] R.K. PURAM, W.B. NO.2, PRINCIPAL BENCH ﬁ
NEW DELHI.
i
Excise Appeal No. 1630 of 2007-SM

[Arising out of order-in-appeal No. 13-CE/07 dated 23.2.2007 passed by
Commissioner (Appeals), Central Excise and Service Tax (Appeals),
Lucknow].

Date of Hearing/ Decision : 27.02.2009

CCE, Lucknow Appellant
Versus

M/s Radha Krishna Alloys (P) Ltd.,
Respondent

Appearance for Appellant - Mr. M.M. Singh, DR
Appearance for Respondent - Mr. A.K. Dixit, Advocate.

CORAM: Hon’ble Mr. D.N. Panda, Judicial Member

Final Order No. 2_/73\\ °f —S M CBR?

Per D.N. Panda

Leafned Counsel appearing for the respondent today submits that this

appeal suffers from the same defect what that is noticed by the Bench in
Revenue’s appeal No. 628 of 2007 in the case of CCE, Lucknow vs. M/s Phool
Chand Sales Corporation. Therefore, this appeél also calls for dismissal.
2.  For the elaborate reason stated in the decision made today in Excsi'se
appeal No. 628 of 2007 in the case of CCE, Lucknow vs. M/s Phool Chand
Sales Corporation this appeal (Excise Appeal No. 1630 of 2007) is also
dismissed. "

[Dictated and pronounced in the openﬁ_Court]

[D.N. Panda]
Judicial Member '
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